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suomitted Gandhar gas based turbine com-
bined cycle power plant and combined cycle
power plant at Pipavav (Saurashtra) schemes
to the Planning Commission for investment
approval, if so, the details thereof;

(b) if so, whether the Planning Commis-
sion has approved the schemes, if not, the
reasons therefor; and

(c) the time by which the schemes will
be approved?

THE MINISTER OF STATE IN THE
MINISTRY OF PLANNING AND MINISTER
OF STATE IN THE MINISTRY OF PRO-
GRAMME IMPLEMENTATION (SHRI
BHAGEY GOBARDHAN): (a) No, Sir.

(b) and (c). Do not arise.

Ban on Creation of New Posts in
Defence Services

6392. SHRIMORESHWAR SAVE: Will
the PRIME MINISTER be pleased to state:

(a) whether the ban on creation of new
posts in the Defence services is still in exis-
tence;

(b) whether alarge number of propos-
als are pending for clearance with the Gov-
ernment due to this ban. if so, the details
thereof;

(c) whether a large number of training
Institutes of Defence, especially INS Shivaji,
Lonavla, are also suftering due to this ban;
and

(d) if so, the corrective steps proposed
te be taken in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) and (b). The Ministry of
Finance has issued guidelines for the proc-
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essing of cases for the creation of new posts.
Certain proposals for the creation of new
posts in the Defence services are awaiting
Ministry of Finance’s clearance, in accor-
dance with these guidelines.

(c) and (d). To ensure against any
adverse effect on training the existing defi-
ciencies in the manpower of Defence train-
ing establishments, including INS Shivaji
Lonavla, are being made good by appropri-
ating staff from other establishments.

Progress of Enquiry Into H.D.W. Sub-
marine Deal
6893. PROF. VIJAY
MALHOTRA:
SHRI YADVENDRA DATT:
SHRI PRAKASH KOKO
BRAHMBHATT:

KUMAR

Will the PRIME MINISTER be pleased
to state:

(a) the latest progress made to find out
the names and the amount of the commis-
sion paid in the H.D.W. submarine deal; and

(b) the time by which the out-
come of the enquiry is likely to be known?

THE MINISTER OF STATE IN THE
MINISTRY OF DEFENCE (DR. RAJA
RAMANNA): (a) and (b). The Central Bu-
reau of Investigation have registered a
Regular Case in the matter on 5-3-1990 and
investigations are in progress. The time-
frame within which these investigations can
be completed cannot be predicted at pres-
ent.

Funds For Aduit Education to Karna-

taka

6894. SHRI G.S. BASAVARAJ : Will
the PRIME MINISTER be pleased to state:



